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December, if I mistake not. It is not yet
finally settled.

SURVEY OF RARE MANUSCRIPTS

#476. SHRI P. N. RAJABHOJ: Will the
Minister of SCIENTIFIC RESEARCH AND
CULTURAL AFFAIRS be pleased to state
whether Government have made any survey
as to the number of rare manuscripts available
in India? If so, what is the number of such
manuscripts, and what is the programme of
their publication?

THE DEPUTY MINISTER oF SCIENTIFIC
RESEARCH AND CULTURAL AFFAIRS
(DR. MONO MOHAN DAS): The Government of
India have not made any specific survey as
such and it is not possible to state the number
of such manuscripts. The Government are,
however, considering the publication of 20
rare manuscripts, as recommended by the
Indology Committee.

DrR. MONO MOHAN DAS: How many
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manuscripts we have got at our disposal? That
figure I cannot give. But I can inform the hon.
Member about the number of manuscripts
that we have acquired for our National
Museum.

DrR. MONO MOHAN DAS: Sir, this is
rather irrelevant. The question is about the
specific survey to be conducted in this
country. [ have got no information on that
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DR. MONO MOHAN DAS: There are a
number of institutions that have been at this
work.

DRr. RAGHUBIR SINH: May I know if the
Government is aware that there are regional
records and Historical Manuscripts Survey
Committees established under the direction of
one of the Ministries of the Government of
India?

DR. MONO MOHAN DAS: I think the
hon. Member may kindly put the question
more profitably to my hon. colleague, Dr.
Shrimali, Minister of Education.

Dr. RAGHUBIR SINH: Unfortunately,
both the Ministers do not know what is
happening in the other Ministry though they
have been together for quite a long time.

Dr. MONO MOHAN DAS: That in-

sinuation is not correct.

MRr. CHAIRMAN: He "That

insinuation is not correct."'

says,

Dr. RAGHUBIR SINH: I am intentionally
putting the question, Sir. The other day, the
hon. Minister said that he did not know what
happens on that side. Today I see it is vice
versa.

APPOINTMENT OF OFFICER ON SPECIAL
DUTY ON REORIENTATION IN SERVICES

*477. SHRI P. N. RAJABHOJ: Will the
Minister of HOME AFFAIRS be pleased to state:

(a) whether an officer on special duty
appointed by Government for suggesting
reorientation in services has completed his
work and has made any recommendations;

(b) if so,

mendations; and

what are those recom-

(c) what action Government propose to
take in the matter?

THE MINISTER ofF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHrI B. N.
DATAR): (a) to (¢). The officer
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could not complete his work as his
services were required for the Central
Pay Commission. He has, however,
submitted certain  interim  recom-
mendations which are under examination.
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SHRI B. N. DATAR: Sir, the question
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is whether any reorientation of our
present rules is necessary so far as the
structure and organisation of the services,

recruitment, training, promotion, the
staffing of superior posts, etc., are
concerned.

SHRI T. S. AVINASHILINGAM

CHETTIAR: May I know who is the
officer appointed in this regard?

SHRI B. N. DATAR: He is Mr. L. P.
Singh. He is now a Member-Secretary of
the Central Pay Commission.

LOAN DUE PROM JAMMU AND KASHMIR

*478. MOULANA M. FARUQI: Will the
Minister of HOME AFFADIJS be pleased to
state the amount of loan which fell due
during the first three years of the Second
Five Year Plan from the State of Jammu
and Kashmir?

THE MINISTER ofF STATE IN THE
MINISTRY oF HOME AFFAIRS (SHRI
B. N. DATAR): A sum of Rs. 882.11 lakhs
fell due from the Jammu and Kashmir
Government for repayment during the
years 1956.57 to 1958-59.
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SHRI B. N. DATAR: This question is
under  consideration. The State
Government is considering in what
manner it can repay the loan. That
question is under examination.
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Surt B. N. DATAR: If their pro.
posals are received, Government will
consider the matter with as much
sympathy as possible.
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[ 1 Hindi transliteration.



